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MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION
New Delhi, the 7th April, 2026

S.0. 1763(E).— Whereas by the notification of the Government of India in the Ministry of Road Transport
and Highways, Notification number S.0.1663(A) dated 08 April 2025, published in Gazette of India, Extraordinary,
Part II, Section 3, Sub-section (ii) issued under sub-section (1) of section 3A of the National Highways Act, 1956 (48
of 1956) (hereinafter referred to as the said Act), the Central Government declared its intention to acquire the land
specified in the Schedule annexed to the said notification for building (widening/two lane with paved shoulder
etc.,) maintenance,management and operation of Road of NH-48 (Old NH-4) near Talegaon-Chakan-
Shikrapur-Nhavara Section of NH-548 Km 54/00 to 82/120 (Shikrapur to Nhavra Section) Design Length-
28.120 Km configuration in District Pune in the state of Maharashtra

And whereas the substance of the said notification S.0. 1663(A) dated 08 April 2025, has been published in
“Economic Times” And “Dainik pune jilha sanj samachar ” Both Dated 26 April 2025; under sub-section (3) of
section 3A of the said Act;

And whereas the Competent Authority has received objections filed under Section 3-C, considered and
settled the same appropriately;

And whereas, in pursuance of sub-section (1) of section 3D of the said Act, the competent authority has
submitted its report to the Central Government;

Now, therefore, upon receipt of the said report of the competent authority and in exercise of the powers
conferred by sub-section (1) of section 3D of the said Act, the Central Government hereby declares that the land
specified in the said Schedule should be acquired for the aforesaid purpose;

And further, in pursuance of sub-section (2) of section 3D of the said Act, the Central Government hereby
declares that on publication of this notification in the Official Gazette, the land specified in the said Schedule shall
vest absolutely in the Central Government, free from all encumbrances.
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SCHEDULE

Brief description of the Land Acquisition on Road of NH-48 (Old NH-4) near Talegaon-Chakan-
Shikrapur-Nhavra Section of NH-548 Km 54/00 to 82/120 (Shikrapur to Nhavra Section) Design
Length-28.120 Km in District Pune in the state of Maharashtra.

State: MAHARASHTRA

District: PUNE

S1. No.

Survey/Plot Number

Type of Land

Nature of Land

Area
(in Hectares)

Name of Land
Owner/Interested
Person

1

6

Taluk: Shirur

Village: Dahiwadi

1

283 Part

Private

Irrigated

0.0385

Ramdas Sahebrao
Satras Bhanudas
Sahebrao Satras
Sahadu Ganpat Satras
Kisan Gulabrao Satras
Dattatray Gulabrao
Satras Parubai
Jaisingh Pandarkar
Saraswati Baburao
Pandarkar Machhidra
Madhav Satras Satish
Madhav Satras
Chandrambhaga
Madhav Satras
Prashant Sukhdev
Satras Shivaji
Sukhdev Satras
Priyanka Sukhdev
Satras Subhadra
Ananda Palaskar
Adikabai Sahebrao
Kolge Shobha
Sadashiv Dhage
Latabai Sukhdev
Satras Vasant
Sambhaji Satras Om
Chandrakant Satras
Sharvari Chandrakant
Satras Manisha
Chandrakant Satras
Uralgaon Ramdas V
Ka.S.So Kalavati
Madhav Navale
Sharad Sahakari Bank
Ltd Manchar

289 Part

Private

Irrigated

0.162

Sambhaji Ananda
Phuge Sandeep
Ananda Phuge
Subhash Dagdu
Daundkar Suresh
Dagdu Daundkar
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Vidya Parashuram
Gawari Sandeep
Raghunan Daundkar
Prakash Raghunan
Daundkar Jhumbarbai
Raghunath Daundkar
Vilas Dagdu
Daundkar Janaseva
Co.Bank Ltd.Pune
Bank of Maharashtra
Shri Swami
Vivekananda vividh
karyakari sahakari
Dahiwadi

Total

0.2005

[F. No. RO/MUM/NH(0)/2023-24/54/3D]
SHAIKH AMINKHAN, Director
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